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State Covertimiént’s profrosal for Free
Trade Zone in the State;

(b) if po, thé outsorme théreof; and

(¢) whether the jdea for Free Trade
Zéme at Dum Dum near Calcutta has
beén abandoned?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir,

(b) and (c). The proposal for Free
Trade Zone at Dum Dum near Calcutta
is under Government’s consideration.
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Sapply eof imporied ohemicals to
Frestio Indostty by S.T.C.

615. SHRI VAYALAR RAVI:
Will the Minister of COMMERCE
be pleased to state:

(8) whether Governmeni are aware
that the plastic industry which uses
2440 LS—8
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imported chernicalg as raw materials
is getting thede raw masterials from
the State Trading Corporation at very
high costs; and

(b) if so, the steps Governmeni
have taken to supply these materials
to the industry at a reasonable rates?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH).
(a) and (b). Chemucals imported by
STC for the plastic 1ndusiry are sup-
pled to the manufacturers of plastic
goods at prices fixed on the basis of
the guidelines laid down in this behall
by the Pricing Policy Committee head-
ed by the Chief Contiroller of Imports
and Exporis. These prices have been
higher 1n some cases due to high cost
of imported materials,

S T. C. is making eforts to supply
materials al best possible prices in the
circumstances,

Raids by Income Tax Authorlties

616, SHRI D. B. CHANDRA GOW-
DA: Will the Minister of FINANCE
be pleased to state:

(a) whether Income Tax Authori-
ties during a raid on 24th September,
1974 seized unaccounted stocks of
diesel engines and irrigation pumps
from a godown of a leading firm in
Kanpur; and

(b) if so, a brief account thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI PRANAB KUMAR MUKER-
JEE): (a) and (b) Income-tax au-
thorities found o1l engines, pumps
and other machinery spares in the
course of searches conducted in two
cases at Kanpur durng the pdriod
91st September to 26th September,
1074, In one case. 42 oil engines,
pumps and machinery spares valued
at Rs. 5.5 lakhs were found, out of
which stock of oil engines, pumps
cte, for Rs. 4 lakhs were kept under
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prohibitory orders under section 132
(3) of the Income-tax Act, 1861. In
the other case, 43 oil engines, pumps
and other machinery spares for
Rs. 1.92 lakhs were found out of
which oil engines. pumps etc., valued
at Rs 131 lakhs were put under pro-
hibitory orders.

In both the above cases, the items
detained under section 132 (3) were
subsequently released on furnishing
of adequate security by the parties
concerned.

Branches of Nationalised Banks in Goa

617. SHRI PURUSHOTTAM
KAKODKAR:

Will the Minister of FINANCE
be pleased to state:

(a) the total number of branches
of Nationalised banks in Goa; and

(b) the total amount of loans
advanted by them during 1973-747

THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM): (a) As
at the end of June, 1974 the public
sector  banks, including the 14
nationalised banks, had 129 offives 1n
the Union Teritory of Goa. Daman
and Diu.

(b) According to the latest avail-
able data, which relate to end Decem-
ber 1873, the outstunding advances of
public seetor banks in the Uniuvn Ter-
tilory of Goa, Daman and Diu, total
led Rs. 43,07 crores.

Impori of medium staple cotton from
U.S.SR.

618. SARDAR SWARAN SINGH
SOKHI:Will the Minister of COM-
MERCE be pleased to state:

(a) whether Government are going
to import four lakh bales of medium
staple cotton, both from the Soviet
Union on rupee payment and the
United States of America, to meet the
country's requirements;
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(b) the reasons why the require-
ment of the same could not be met
indigenously; ang

(c) the difference in prices charged
by the two countries, foreign ex-
change involved for imports from
US.A. and the reasons of not im-
porting the medium staple cotton
from one country only?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) to (c) While Government have
not decided upon a specific volume or
source of colton imports for the cur-
rent year, it hag been felt that on the
basis of our assessment the shortfall
between demand and indigenous cot-
ton availability, during 1074-75 may
be of the order of 9 to 10 lakh bales.
Some import of medium staple cotton
may, therefore, have to be arranged
to meci the requirements of export
production of cotton textiles. The
sources of import of cotton will de-
pend upon various commercial fac-
tors including avaliability, prices,
suwituble financial arrangements, etc.

Branches of Nationalised Banks In

Punjab
619. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minster of

FINANCE %e pleased to state:

(a) the {otal number of branches
of nationalised banks in Punjab, parti-
cularly in Amritsar; angd

(L) the total amount of loans ad-
vanced by them during 1973-747

THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM): (a)
As at the end of June, 1974, public
sectoy banks.  including the 14
nationalised banks had 611 branches
functioning in the State of Punjab. Of
these 78 were located in Amritsar
District.

(b) According to the latest avail-
able data, which relate to end Decem-
ber, 1973, outstanding advances of
public sector banks in Punjab State
totalled Rs, 16273 crores.





